IN THE CENTRAL AMINISTRATIVS 'I‘EIBUNAL
CALCUTILA 3ENCH

CPC 90 of 1298 9] : Ord ~0le
(Oh 693 of 1996 ate ?f rder ¢ 02-01.2083

& 942 of 1095) ;

Present 3 Hen'wle Mr, 5. Biswas, Admiq#strative Member
Hon'Ble Mr. A. Sathath Khan, Judicial Member

S, Ch, Upidhyay'

V5. '

Mr, Dimak Dasgupta & Ors.

For the Applicant s My, TK, Biswas.fcoﬁnsel
For the Raspondents: Mrs, K. Banerjee, Counsel

O RDER

When the cases is taken up fer; erders te-day thc La.
Ceunsel fer the re-wmendents in this Cfc, whe is alsé the Ceunsel
for the reswondants in the 0.A,, suh@its that W, P,C, LN ,490 of 1998
has been filed in the Hon'®le High Céurt ef Calcutta. Their Lerﬁ-
shi®ss by an erder dated 24-12-2001 h%ve stayed the centempt pro-

ceadings wending befers the Trieunal. Undsr the cirsamstances, .

the abeve CPC is adjcurneld siﬁé ai .f No further centempt sreceed-
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ingf lies till final erder mpassed By hiz—Frivanat. Matter to go
. I ; ‘

eut of the list,
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